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INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
(Establishment Division)

File No.: Estt-15/14/2019-1BBI

Dated: 379 July, 2019

CORRIGENDUM-2

In the Invitation of Application for Empanelment for Platform for Distressed Assets dated 12

June, 2019, and corrigendum dated 14" June, 2019 thereof, modifications are issued to the
following extent:

A. In Clause 4: Calendar of Events

FOR READ

Response to queries by IBBI - 3" July, 2019 Response to queries by IBBI — 5" July,

2019

Last date and time for submission- 8" July, Last date and time for submission- 31%

2019 July, 2019
B. InClause 7 (A) (i) (a) :
FOR READ
Within 90 days of the letter of award Within 180 days of the letter of award

Sd/-
(Naveen Kapoor)

Deputy General Manager (Establishment)



